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aed powcrlooms is affecting the organised 
mill sector as well as decentralised hand-
Joom sector; 

( d) the steps taken to check the 
growth of unauthorised powerloorns; 

(e) whether the States have been 
given certain instructions or guidelines to 
cbcck this; and 

(f) if so, tbe details thereof? 

THE MINISTER OF STA TE IN THE 
MINISTRY OF COMMERCE AND IN 
THE DEPARTMENT O P SUPPLY 
(SHRI NJ HAR RANJAN LASKA!<.) : 
(a) and (b) Government are aware of the 
possibility of unauthorised powerlooms in 
the country Since these are unauthor ised 
powerlooms no de1ails rega rding their 
location can be indicated 

(c) The poss ibility that an expan di ng 
powerloom sector would ad versly affec t 
the organised mill sector as well as the 
decentralised handloom sector cannot be 
ruled out. 

(d) to (f) State Governments have 
necessary powers to unearth unaut horiscd 
power1ooms and proceed against persons 
responsible for lheir existence. ln exer-
cise of powers conferred on the Textile 
Comm issioner under the Textile (Produc-
tion by Powerlooms) C onlrC'l Order 1956 
and ( otton Textile Control Order 1848 . , 
be has delegated powers 10 Staie Govern-
ment Officers to inspect and size power-
Jooms without valicd permits. 

Ban on manufac1ure of certain 
varieties of cloth 

1942. SHRI CHINTAMANI JENA : 
Will the Minister of COMMERCE be 
pleased to state : 

(a) whether a baa has been prope>sed 
on the maoufacLure of certain new ·va.rie-
ties of cloth; 

(b) if so, the details thereof and the 
reasons therefor; and 

(c) the effect thereof on the produc-
tion? 

THE MINISTER OF STATE IN TME 
MINTSl RY OF COMMERCE AND IN 
THE DEPARTMENT OF SUPPLY 
(SHlH NIHAR RANJAN LASKAR) : 
(a) Nro, Sir. 

(b) and (c) Do not arise. 
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